Annexure-I
Annexure referred to in the reply to Unstarred Question No. 145 to be answered on 05.08.2013 in the Rajya Sabha on Protection of Majuli Island from erosion.
	Protection works of Majuli Island undertaken by Brahmaputra Board with effect from 2004 in phased manner are as below -
	Phases
		Description of works – progress as on 30th June 2013

	Immediate Measure
	Works under Immediate Measures were taken up from January 2004 and completed in February 2005 as under –
· Closing of 20 breaches-16 on Malual  Malapindha Dyke and PWD road and 4 on Pahumara-Garmur-Jengrai-Haldhibari (PGJH) oad 
· Raising and Strengthening of 5.55 km long embankment from Kamalabarighat to Kharkharijan
· Pro-siltation measures in the form of permeable RCC Porcupine screens/spurs/dampeners at various locations

	Phase-I
	Works under Phase-I were taken up from March 2005 and completed in April 2011 as under –
· Plugging/Closure of 3 Breaches on Pahumara-Garmur-Jengrai-Haldhibari (PGJH) road
· Raising and Strengthening of 90.70 km long embankment from Malual to Balichapori, Bokora to Kamalabari, Kharkharijan to Tekeliphuta and Militiniali to Jengrai
· Pro-siltation measures in the form of permeable RCC Porcupine screens/spurs/dampeners on northern and southern sides of Majuli Island
· Construction and repair of nose portion of land spurs at Sonowal Kachari and Kandulimari

	Emergent Measures
	Works under Emergent Measures were taken up in April 2008 and completed in September 2008. The Emergent works basically involved Pro-siltation measures in the form of permeable RCC Porcupine screens/dampeners at the following vulnerable locations are as under-
· Bhogpur area, downstream of Sumoimari check bund
· Downstream of Kharkharijan in Bengena Ati
· Kamalabari reach
· Bhakatchapori-Pakhimuri
· Bessamara and Dakhinpat reaches.

	Phase-II and 
Phase-III
	Works under Phase-II and Phase-III were taken up by Brahmaputra Board since the year 2009 and targeted to complete the work in March 2014. Works under Phase-II and Phase-III, at various stages of completion are as under 
· Construction of 5 Boulder Spurs with geo-bags - 71.78% completed
· Pro-siltation measures in the form of RCC Porcupine screens/dampeners/spurs (1,27,396 porcupines)-74.76% completed
· Emergent Anti-erosion measures by dumping sand filled empty cement bags in crate at Sonia chapori and Salmara area- completed
· Construction of Tie-Bund at Tuni river, spill channel of river Brahmaputra at Kandulimari and Chinatali- completed
· Construction of 4 Raised Platforms - 1 completed and 3 raised platforms -95% completed
· River bank revetment at Bhakatchapori, Karatipar and Bengena Ati (both upstream and downstream) - 62% completed
· Construction of nose portion of spurs at Sonowal Kachari and Kandulimari - completed




  	           



















Annexure-II
Annexure referred to in the reply to Unstarred Question No. 145 to be answered on 05.08.2013 in the Rajya Sabha on Protection of Majuli Island from erosion.
Status of flood control and anti-erosion schemes taken up by Brahmaputra Board in Majuli Island
	Sl.
No
	Name of Scheme


	Sanctioned Amount 
(in crore)
	Date of completion
	Fund utilized till June, 2013 
(in crore)
	Physical progress upto 20th July, 2013

	1
	Immediate Measures for protection of Majuli Island
	  6.22
	February, 2005
	 5.92
	100%

	2
	Protection of Majuli Island, Phase-I
	56.07
(Revised)
	April, 2011
	53.40
	100%

	3
	Emergent work for Protection of Majuli Island
	  4.99
	September, 2008
	  4.62
	100%

	4
	Protection of Majuli Island, Phase-II and Phase-III
	    115.99
(Revised)
	Targeted in March, 2014
	76.27
	65.76%

	

	Total
	183.27
	
	140.21
	



Overall Achievement/Reclamation of Land Mass of Majuli Island
	Year
	Area of Majuli Island
(in Sq. Km)
	Net Area reclaimed
(in Sq. Km)

	2004
	502.21
	

	2008
	506.37
	  4.16

	2011
	520.26
	13.89

	2013
	522.73
	  2.47

	Total
	
		2	0.52


Prior to initiating measures for management of flood and erosion in Majuli Island by Brahmaputra Board in January, 2004, there has been, year after year, loss of land mass of Majuli Island. Brahmaputra Board took up protection of Majuli Island from floods and erosion in January 2004. Since then no loss of land mass of Majuli Island has been observed. Erosion/Reclamation of land mass of Majuli Island during the years from 2004 to 2013 is tabulated below-

It is observed from the above that the total area of the land mass of Majuli Main Island (assessed as per Satellite Imagery) was 502.21 sq. km in the year 2004. Since the year 2004, with regular implementation of anti-erosion/bank protection measures by Brahmaputra Board, the total area of Majuli Island has increased to 522.73 sq. km (based on Satellite Imagery of February 2013). 
****

